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Record of Proceedings

The representative of the petitioner submitted that the instant asset was put into
commercial operation on 31.12.2017 after a time over-run of 40 months. He requested
to condone the time over-run and allow the tariff as claimed in the petition. He submitted
that all requisite information as sought by the Commission for determination of final tariff
including RCE-Il have been submitted.

2. Learned counsel for MPPMCL submitted that their reply is on record.

3.  The Commission reserved the order in the petition.

A

By order of the Commission

sd/-
(T. Rout)
Chief (Law)
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